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<a> the number 01 Primary Health 
Centres that existed in Andhra Pradelb by 
tbe end of the Sixth Five Year Plan and 
the number expected in the Seventh Five 
Year Plan; and 

(b) the tOlal funds allotted for Health 
and Family Welfare programme in Andbra 
Pradesh in the Seventh Plan for this pur .. 
pOle 1 

THE MINISTER OF IRRIGATION 
AND POWER (SHRJ B. SHANKARA-
NAND) : As per available information 4~O 
Primary Health Centres were functloniog in 
Andbra Pradesh as OD 1-4·85 i e. at the end 
of Sixth Plan period. During tbe VII plan 
discussions a target of establishing 1) 50 
Primary Health Centres wa. propoled for 
Andbra Pradesb. 

(b) The State·wise allocations of funds 
in the Central Sector for Healtb and Family 
Welfare Programmes have not yet beeD 
finalised 

C~nstruction of a Hotel at Haldia by 
tbe Calcutta Port Trust Authorities 

432. SHRI SATYAGOPAL MISRA 
Will be Minister of SHIPPING AND 
TRANSPOR T be pJeased to state : 

(a) whetber there is any proposal fo 
CODstruct a botel at Haldia by the Calcutta 
Port Trust Authorities; aDd 

(b) if 110, details thereoF and tbe pro-
Iress made.o rar in tbi. r~lard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS. 
PORT (SHRI Z. R. ANSARI) : (a) No, 
Sir. 

(b) Does not arisc. 

Short-Fall in Freigbt Traffic 

433. SHRI G. BHOOPATHY: Will 
tbe MiDISler of RAILWAYS be pleased to 
stale : 

(a) wbether it is a fact tbat major 
pottion of railways revenues cornel from 
movement of freigbt traffic ; and 

(b) tbe likely sbortfall io freigbt trarric 
al a result of sbortale of walonl? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI lAL) : <a, Yes, Sir. 

(b) Despite some shortfall in orterinl 
of traffic by tbe CC)TC sector during tbe firat 
quarter aDd shortlle of wagon. etc. t lbe 
Railway. are trying to achieve tbe bud.et 
tarlet of 250 million tones of revenue 'rei.bl 
traffic for ) 985-86. 

Unre8e"ed Compartments of OOlll8ti 
Express 

434. SHRI SODE RAMAIAH: WUl 
tbe Minister of RA I L \V A YS be pleased 10 
state 

(a) whether his attention has b~ell drawn 
to the ne\\s item capfioned I·Rufflan Rule" 
appearing in the 'P.llriot' dated 17 June, 
1985 with regard to unreserved compart-
ments of Gomati Expresl at New Delhi 
Railway Station; 

(b) whether any enquiry has been made 

in this regard; 

(c) if so, the details tbereof; and 

(d) the steps taken aaainst such clemen'l 
who occupy berths aDd prevent acnuiD. 
passengers from gettinl it ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : (a> Yes, Sir. 

(b) and r c) The Report is of a seneral 
nature and does Dot caJl for any speciric 
enquiry. 

(d) A team consisting or ticket cbeckiDa 
&: RP'P staff &: GRP pel~onnel bas been 
deployed for carrying out frequent surprise 
checks with regard to such malpractices &: 
apprehcnding/prolie,utma delmquent person •• 
During the peri.)d J;Jouarj' 10 June. 1985 
.s many as 958 persolls were apprebended 
under Sections 122 & 109 of tbe Indian 
RailwaY8 Act &: f.nes amountlnl to RI. 
J 2,967 were realised from Ibem. In addllion, 
41~ periODS were sentenced 10 varyina 
lerms of Imprisonment due fo default in 
payment or fine. The.e check. have had a 
considerahle impact on the activities of 
antisocial elements 




